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GOVERNMENT OF IND IA
MINISTRY OF FINANCE
 DEPARTMENT OF REVENUE
CENTRAL BDARD OF O IRECT TAXES
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NEW DE{HI, THE 25K OCTOBER, 1993

NOT IF IC AT ION
CINCOMESTAX L

5.0, {E) - In exercise of .the povers conferred by
c]aﬁse {23D) of section 10 of the Income-tax Act, 1961
(43;0? 1961), the Centra1 Govarnment hereby specifies
"ECICI Mutual Fund" set up under a Trust deed dated
25th August, 1993, by the Industrial Credit and

Investment Corporation of India Limited, a .:public

financial institution under section 4A of the Companises
J1iF{/ _ ‘ Act, 1956, as a Mutua) Fund of a public financial insti-
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